
1 Akanksha Shrivastva 90000 0 No NO No No 0 0 90000 0

The CoC has not 

recommended and 

Hon’ble NCLT, 

Ahmedabad bench 

has also not 

entertained the claim 

received after 90 

days of CIRP.

Total 90,000    -         -         -         -         -         -         -         -         90,000    -         -                          
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Annexure-6

Name of the corporate debtor: JIYA ECO-PRODUCTS LIMITED.  Date of commencement of CIRP: 24.04.2023; List of creditors as on: 27.11.2023

Operational creditors (Employees)

(Amount in ₹)

Sl. No. Name of creditor

Details of claim Details of claim admitted
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